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 haven't  been  filled  since  Independence  till  date.  In  Tenth
 Lok  Sabha,  the  then  Welfare  Minister,  had  said  that
 backlog  of  vacancies  for  SCs  and  STs  have  been  filled
 within  the  stipulated  time.

 |  would  like  to  request  the  Central  Government  to
 fill  up  all  the  backlog  of  vacancies  for  SCs  and  STs  in
 different  Departments  within  the  stipulated  time.  As  per
 the  directions  of  the  Ministry  of  Personnel,  Public
 Grievances  and  Pensions  if  any  senior  officer/employee
 belonging  to  SC/ST  is  overlooked  in  the  matter  of
 promotion  this  case  should  be  considered  by  the
 Minister  incharge  of  the  Ministry.  But  that  is  not  being
 done.  Such  case  should  be  submitted  to  the  Minister
 through  the  Public  Relation  officer  of  Scheduled  Castes
 and  Scheduled  Tribes.  The  qualified  candidates  should
 be  appointed  on  these  posts,  and  these  should  not  be
 kept  vacant  on  the  plea  of  non-qualification  to  avoid

 backlog  in  future.

 (vi)  Need  to  take  up  Doubling  and
 Electrification  of  Andal-Sainthia  Section  of
 Eastern  Railways.

 [English]
 DR.  RAM  CHANDRA  DOME  (Birbhum)  :  Andal.

 Sainthia  section  under  Asansol  division  of  Eastern
 Railway  is  an  old  and  important  rail  line  which  is
 connecting  Bardhaman-Sahibganj  loop  in  one  side  and
 Grand  chord  section  on  the  other  side  since  British  age.
 This  route  is  a  principal  route  connecting  district
 headquarter  to  the  State  capital  and  also  a  main  route
 for  transportation  of  coal,  iron  ores  and  other  major
 minerals  and  finished  products  from  industrial  belt  of
 Asansol-Durgapur  and  Bihar  to  N.E.  States.  But  this
 important  section  is  single  and  neglected.  Track  renewal
 upgradation  of  track  including  doubling  and
 electrification  is  a  long  pending  demand  of  the  people
 of  this  area.  In  view  of  the  growing  industrialisation  in
 this  area,  including  Bakreswar  Thermal  Power  Project
 which  is  coming  up  very  fast,  this  section  should  be  a
 double  line  section  and  electrification  is  necessary  from
 traffic  point  of  view.

 |  would  urge  upon  the  Government  to  take  up
 doubling  and  electrification  of  Andal-Sainthia  section
 immediately  for  freight  movement  as  well  as  to  increase
 passenger  traffic.

 (vii)  Need  for  tmmediate  Repair  and
 Maintenance  of  the  National  Highway  No.
 47  in  Tamil  Nadu.

 SHRI  N.  DENNIS  (Nagercoil)  :  The  Trivandrum-
 Kanyakumari  NH-47  having  the  National  terminal  on
 one  side  and  the  Kerala  capital  on  the  other  side  is  one
 of  the  busiest  highways  in  the  country.  National  and
 international  tourists.  pilgrims  and  passengers  in  large
 numbers  travel  through  this  prestigious  National
 Highway  to  see  the  Southern  most  part  of  our  country
 and  for  witnessing  the  beautiful  sceneries  in  the
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 southern  most  extremity.  But  the  passengers  face
 unpleasant  experience  due  to  bad  keep  up  of  the  Tamil
 Nadu  part  of  the  road  for  long.  In  spite  of  repeated
 represntations  before  the  Government  and  concerned
 authorities,  the  road  is  not  kept  in  traffic  worthy
 conditions.  It  is  full  of  pits,  cracks  and  gullies.  There  are
 frequent  occurence  of  accidents.  The  chronic  prevalence
 of  the  unworthy  condition  of  the  road  is  causing  great
 concern  among  the  passengers  and  the  general  public.

 So,  |  (11069  upon  the  Government  to  take  immediate
 and  urgent  steps  for  the  proper  maintenance  of  the
 Tamil  Nadu  part  of  the  road  at  par  with  the  Kerala  part
 of  the  same,  at  the  earliest.

 15.00  hrs.

 (viii)  Need  to  declare  Ancient  Shiva  Temple  of
 Mehdar,  Distt.  Siwan  as  a  National
 Monement

 [Translation]
 SHRI  RAMBAHADUR  SINGH  (Maharajganj)  :  Mr.

 Deputy  Speaker,  Sir,  about  hundred  years  ago  the  then
 king  of  Nepal  had  built  a  temple  at  Mehdar  under  Siwan
 Police  Station  in  Siwan  district  of  Bihar  and  a  pond  was
 also  dug  which  is  spread  over  200  to  250  acres  of  land.
 This  place  is  very  important  from  religious  and  cultural
 point  of  view.  Every  lakhs  of  people  from  North  Bihar,
 Eastern  Uttar  Pradesh  and  Nepal  visited  here.  Keeping
 in  view  the  importance  of  this  place  Mahendra  Nath
 Hault  Station  has  been  started  there.  Therefore,  |  would
 like  to  request  the  Government  to  declare  the  temple
 and  the  pond  as  an  archedogical  heritage  and
 resuscitate  the  pond.

 (ix)  Need  to  Provide  Additional  Special  Support
 to  Industrial  Units  in  Howrah  for  Purchase
 of  Pollution  Control  Devices

 SHRI  P.R.  DASMUNSI  (Howrah)  :  Mr.  Deputy:
 Speaker,  Sir,  like  in  Delhi,  several  foundries  and
 industrial  units  are  facing  disaster  due  to  Supreme  Court
 directives  on  pollution  control  measures  etc.,  in  Howrah,
 the  industrial  city  of  West  Bengal  on  the  bank  of  the
 Ganges  and  several  thousands  of  workers  remain
 jobless  now,  Like  Delhi  on  the  bank  of  the  Yamuna,
 Howrah  on  the  bank  of  the  Ganges  requires  additional
 special  support  for  treatment  plant  through  the  Ganga
 Action  Plan  and  the  Government  should  provide  soft
 loans  for  special  equipment  on  pollution  control  devices
 to  the  industrial  units  of  Howrah  through  banks.
 Otherwise,  the  Government  of  India  must  come  forward
 to  negotiate  with  the  Government  of  West  Bengal  to
 shift  these  units  of  Howrah  to  an  alternative  place  with
 pollution  control  devices.  The  Environment  and  the
 Industry  Ministries  of  the  Government  of  India,  together
 with  the  Labour  Ministry  must  decide  on  a  policy  to
 save  the  workers.


